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(d) if so, the details thereof?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI SMRITI
ZUBIN IRANI): (a) to (d) No, Sir. However a complaint was received by National Commission
for Protection of Child Rights (NCPCR) regarding air pollution due to a soya product
factory in the State of Madhya Pradesh. After taking cognizance of the matter, NCPCR had
sought a report from the Madhya Pradesh Pollution Control Board. The reply is awaited.

MR. CHAIRMAN: The House is adjourned to meet at 2.00 p.m.

The House then adjourned for lunch at one minute past one of the clock.

The House reassembled after lunch at two of the clock,

MR. DEPUTY CHAIRMAN in the Chair.

SUPPLEMENTARY DEMANDS FOR GRANTS, 2019-20

MR. DEPUTY CHAIRMAN: Shrimati Nirmala Sitharaman to lay Supplementary
Demands for Grants, 2019-20.

THE MINISTER OF FINANCE (SHRIMATI NIRMALA SITHARAMAN): Sir, | lay
on the Table, a statement (in English and Hindi) showing the Supplementary Demands for
Grants, 2019-20 (November, 2019).
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